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Sh. S.K. Gupta, PCS for the respondent. He informed that matter is still

pending before the Hon’ble High Court. It is also informed that some settlement has

been arrived at and likely to be recorded before the Hon’ble Allahabad High Court,

Allahabad.

In view of this the matter is adjourned to 30" January, 2018.
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Dated:22.12.2017 H.P. Chaturvedi,
Member (Judicial)
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